A

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

I. A. No.

of 2025/EZ

(Arising out of ORIGINAL APPLICATION NO. 104/2023/EZ)

In The Matter of: -
An application Under Section 19(4)(a)

read with Under Section 18 (1) of the
National Green Tribunal Act, 2010 for
addition of M/s Howrah Station Porters
Welfare Association (Earlier name Joy
Maa Tara Hotel) having its place of
business at 4/5, Rishi Bankim Chandra
Road, P.S- Golabari, District: Howrah, Pin:
711101 as a party respondent in
connection with the instant original
application;

AND
In The Matter of:
M/s Howrah Station Porters Welfare
Association (Earlier name Joy Maa Tara
Hotel) through its General Secretary
namely Sri Shambhu Mahato having its
place of business at 4/5, Rishi Bankim
Chandra Road, P.S- Golabari, District:
Howrah, Pin: 711101

... Applicant
Versus

Subhas Datta & Ors.

.....Respondents
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INDEX
st PARTICULARS ANNEXURE PAGE
1. |Interlocutory Application | o H' -3
2. Phb_t“dcrépﬂ/waf“i_he Aadhar Card of the “p-1” ’ 4 \5
deponent and Authorization are
collectively annexed herewith
3. | Photocopies of the above referred “p-2” , é
documents i. the statutory 0{2 g
permissions/licenses are collectively
annexed herewith . _
4. | Proof of Service (Email) “p-3” =12l
| ]

Filed by
Mala bk dry B f

MALABIKA ROY DEY
Advocate

For The Applicant

Email: mrdey@rediffmail.com

(M): 9051634204
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
I. A. No. of 2025/EZ
(Arising out of ORIGINAL APPLICATION NO. 104/2023/E2)

In The Matter of:
An application Under Section 19(4)(a)
read with Under Section 18 (1) of the
National Green Tribunal Act, 2010 for
addition of M/s Howrah Station Porters
Welfare Association (Earlier name Joy
Maa Tara Hotel) having its place of
business at 4/5, Rishi Bankim Chandra
Road, P.S- Golabari, District: Howrah, Pin:
711101 as a party respondent in
connection with the instant original
application;
AND
In The Matter of;
M/s Howrah Station Porters Welfare
Association (Earlier name Joy Maa Tara
Hotel) through its General Secretary
namely Sri Shambhu Mahato having its
place of business at 4/5, Rishi Bankim
Chandra Road, P.S- Golabari, District:
Howrah, Pin: 711101
g“\;\‘f ﬁvﬂq\gﬂ@*{eéﬁ#wd{'ﬂwm
... Applicant
Versus

Versus

1. Subhas Datta, S/o Late Baneswar
Datta, of 25/1, Guitendal Lane, P.O &
P.S & District: Howrah, Pin: 711101,
West Bengal.

Email: subhasdatta@rediffmail.com

... Respondent No. 1/Applicant in 0. A



. State of West Bengal, (Notice through
the Chief Secretary), Nabanna, 325,
Sarat Chatterjee Road, Shibpur,
Howrah, Pin: 711102.

Email: cs-westbengal@nic.in

_ Urban Development and Municipal
Affairs Department, (Notice through
the Principal Secretary), Government
of West Bengal, Nagarayan, DF-8,
Sector-l, Salt Lake City, Kolkata:
700064.

Email: secy.ma-wb@gov.in

. Department of Environment,
Government of West Bengal, (Notice
through the Principal Secretary), 5%
Floor, Prani Sampad Bhawan, Block-
LB-II, Salt Lake Sector-lll, Bidhannagar,
Kolkata: 700106.

Email: psecy.env-wb@gov.in

. Shyama Prasad Mookhejee Port Trust,
Calcutta, (Notice through the
Chairman) Government of India, 15,
Strand Road, Kolkata: 700001.

Email:

chairman@kolkataporttrust.gov.in
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6. General Manager, Eastern Railway,

having office at 17, N. S. Road, Kolkata:

700001.

Email: gm@er.railnet.gov.in

7. The Commissioner,

Howrah Municipal Corporation, having
office at 4, Mahatma Gandhi Road,
Howrah, Pin: 711101.

Email:

commissioner.howrah@gmail.com

8. West Bengal Pollution Control Board,
(Notice  through the  Member
Secretary), Paribesh Bhawan, 10A,
Block-LA, Sector-lll, Salt Lake City,
Kolkata: 700106.

Email: ms.wbpcb-wb@bangla.gov.in

9. National Mission For Clean Ganga
(Notice through the Director General),
Ministry of Jal Shakti, Government of
India, 1** Floor, Major Dhyan Chanda
National Stadium, New Delhi: 110002.

Email: dg@nmcg.nic.in
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10.Commissioner of Police, Howrah

Police Commissionerate, having office

28, Nityadhan Mukherjee Road,

Howrah Railway Station, Shibpur,

Howrah, Pin: 711101

Email: commhowrah@gmail.com

11. Howrah Station (Chandmari Ghat)

Babsai Samity, having its office at 1/7
to 4/3, Rishi Bankim Chandra Road,

Howrah: 711101.

Email: anirbanghosh@gmail.com

.....Respondents
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To
The Hon’ble Chairperson and His Companion Member of the said Hon’ble

Tribunal.

The Humble petition on behalf of the
applicant as above named most
respectfully SHEWETH:
1. That the instant original application is pending for adjudication before
this Hon’ble Tribunal.
2. That the deponent is the General Secretary of the hotel and in the said
capacity he is filing the instant Interlocutory Application. The deponent
namely Sri Shambhu Mahato is also authorized as the General Secretary

to file the instant Interlocutory Application.

Photocopy of the Aadhar Card of the deponent and Authorization are
collectively annexed herewith and marked with the letter ‘P-1’

3. That the main allegation in the entire original application is related to
the alleged pollution of River Ganga being caused by the Hotels located

ide the River and which is situated just opposite to the Howrah

417
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4. That the applicant is one of the hotel represented through its General
Secretary and is situated beside the river Ganga and located just
opposite to Howrah Railway station. That the applicant has also been
paying rent to the Shyama Prasad Mookhejee Port Trust, Calcutta and
the applicant is running the hotel having the following statutory
permissions as stated below:

()  Trade License issued by the Howrah Municipal Corporation vide
Trade License No. HMC/W-14/158927/23 which expired on
31.03.2024 and after that the Howrah Municipal Corporation has
not renewed the same inspite of several request.

(ii)  Food License issued by FSSAI

(iii)  UDYAM MSME License

(iv)  Application for obtaining Consent to Establish on 02.11.2023

(v)  Some of the rent receipts issued by Erstwhile Kolkata Port Trust
now Shyama Prasad Mookhejee Port Trust, Calcutta

(vi)  Photograph showing chimney being constructed by the applicant.

(vii)  Fire License

(viii) Electric Bill




(ix)  ETP has been installed and the unit also obtained Water Analysis

report.
ed documents are collectively

Photocopies of the above referr

annexed herewith and marked with the letter ‘P-2’.

. That moreover the applicant has also done netting of the windows so as

to prevent any people from throwing anything in the river Ganga and
regularly the hotels are cleaned and garbages are collected twice by the

Municipal Authority once and privately once.

. That in the original application an affidavit dated 06.11.2023 filed by the

West Bengal Pollution Control Board the name of the unit/applicant is

appearing.

. That the applicant is desirous of making its submission before this

Hon’ble Tribunal and cannot make the same unless and until it is made a

party to the instant proceedings.

ent so that the applicant may be permitted to place its

efore the Hon’ble Tribunal.

419
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9. That it is most humbly submitted before this Hon’ble Tribunal that the
applicant namely M/s Howrah Station Porters Welfare Association
(Earlier name Joy Maa Tara Hotel) through its General Secretary namely
Sri Sambhu Mahato having its place of business at 4/5, Rishi Bankim
Chandra Road, P.S- Golabari, District: Howrah, Pin: 711101, may be
added as a party respondent for smooth adjudication of the instant

original application.

10.That this application is made bonafide and unless this application is

allowed by this Hon’ble Tribunal the applicant will suffer irreparable loss

and injury.

420
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PRAYER:

Under the above circumstances it is most
humbly prayed before Your Lordships
kindly be pleased to allow the instant
Interlocutory application and permit the
M/s Howrah Station Porters Welfare
Association (Earlier name Joy Maa Tara
Hotel) through its General Secretary
namely Sri Sambhu Mahato having its
place of business at 4/5, Rishi Bankim
Chandra Road, P.S- Golabari, District:
Howrah, Pin: 711101 to be impleaded as
a party respondent in connection with
the instant original application and to
pass such further Order/Orders as to this
Hon’ble Tribunal may deem fit and
proper for the ends of justice.

And For This Act of Kindness Your Applicant as in duty bound shall ever pray.
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VERIFICATION:

|, the deponent as within named do hereby verify and declare that the
statements made in the aforesaid paragraphs are true and correct to the best
of my knowledge and information and | believe that nothing material has been

concealed there from.

Verified at Kolkata on the .....Day of January,2025.

Identified by me

, /J/rrv iy ﬂ?q/ &.7%
r;MﬂMWQﬂép’gﬁfm @ Deponent

Advocate
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|, Sri Sambhu Mahato, S/o Bhagat Mahato, aged about 63 years, by faith-

Hindu, by occupation- business and residing at 18/1/B Hari Charan Bane

Street, Belur Math, Bally, Howrah - 711202 do hereby solemnly affirm and

rjiee
state as follows :-

1. That | am the General Secretary of the Hotel namely M/s Howrah
Station Porters Welfare Association being the applicant in the
instant Interlocutory Application and well conversant with the

fact and circumstance of the case and | am competent to sign and

swear this affidavit.

2. That | have read and Understood the contents of the
accompanying application and humbly state that the facts stated

above are true and correct as per the legal advice received by me

are the best of my knowledge and belief.

Identified by me o ‘ o
: ( < ~4/7"m//}! ok ofs
Ma(mfmwl@mj%“/, eponent

Advocate

Selemnly Affirm &
Declared
Befere Mo on 1dentificat;
i
LW Advecata fication

——= A
SHYAM NARAYAN PANDE

P NOTAR
Y, GOVT. OF INDIA
i REGN. NO. 13824/2018

D/ &' 202

Z
/ 16 JAN 1B
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\ IDENTITY CARD-CUM-PASS BOOK
UNDER
STAI'E ALSISTED SCHEME OF PROVIDENT FUND
FOR UNORGANISED WORKERS

(SASPFUW)

. LABOUR DEPARTMENT
GOVERNMENT OF WEST BENGAL

o Lim—ageee i3t ., —\ |
i L 2501902115 F —gHc (‘Jﬁ(ﬁhi'\
O AKIDENTITY CARD-CUM-PASS BOOK e
FORM-II Under State \ssisted Scheme of Provident Fund for Uiorganised Workers
ide Clanss €& Tof the whewe wnder Labews Dopurtovent Resolution Noo 1NEIR daced 2401350
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J Form C @
Government of West Bengal é@
Ssa Department of Health and Family Welfare 0%
Food Safety and Standards Authority of India e
License under FSS Act, 2006 oo g e o

IJAFQ W / License Number:  12822008000458

1. Name & Registered Office address of M/S- PORTERS WELFARE ASSOCIATION
Licensee / orgaflurd & tfiga srafera @ 4/5 CHANDMANI GHAT, RISHI BANKIM

SR qa; CHANDRA ROAD, P.0. & P.S.- HOWRAH,
Howrah, West Bengal-711101

2. Address of Authorized Premises | mftga 4/5 CHANDMANI GHAT, RISHI BANKIM
TR F1 gan CHANDRA ROAD, P.O. & P.S.- HOWRAH, BALI -
HOWRAH MUNICIPAL CORPORATION, Howrah,
West Bengal-711101

3. Kind of Business / RINR &I 1R Food Services - Food Vending Establishment

4. Dairy Business Details / 308 #RR Ravor 23:  No
5. Category of License / Jrgafy @1 af: State License

This license Is granted under and Is subject to the provisions of FSS Act, 2006 all of which must be complied with by the

r.cm/nmmmmmmzmtmmﬁwmumtw«nmcmw
R S U R o iRy,

Place [ ®m=: Howrah
Issued On [ f&Ai&:  13-09-2023 (Renewal License)
Valid Upto: / Quar: 27-09-2024 (For details, refer Annexure)

Designated Officer

Annexures:

1. Product Anpexure

2 Validity Annexure

3. Non-Form C Annexure
4. Conditions Of License

Note:

1. Application for renewal of License can be filed as early as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login into FSSAI's Food Safety

Compliance System il[foscos fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

2. This License Is only to commence or carry on food businesses and not for any other purpose,

3. This Is computer generated license and doesn't require any signature or stamp by authority.

Gl e Mafatt
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License under FSS Act, 2006
ryaf &= | License Number:  12822008000458

Kind Of Business: Food Services - Food Vending Establishment

SLNo,

v,

B product(sy S IsREA VA R T R

R D PIALTG! hRa,

14 - Beverages, exrluding dairy products

16 - Prepared Foods

07 - Bakery products

18- Indian Sweets and Indian Snacks & Savouries products

15 - Ready-to-eat savouries

an|lw|e|WIN |-

05 - Confectionery

5}’{[{;““ 4’// o /)]f; 1"/‘4’%
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Product Annexure
,I Form C
Government of West Bengal
SS a Department of Health and Family Welfare
Food Safety and Standards Authorlty of Indla e o e o
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\%
Validation And Renewal Annexure
./ Form C w
Government of West Bengal %
SSa/ Department of Health and Family Welfare table/
Food Safety and Standards Authorlty of Indla JErp—
License under FSS Act, 2006 ot

SR @ / License Number:  12822008000458

Validity Fromy: | Valldity Upto? [ Tssued on | |~ Fea Pald 3! [ Type 2|7 Issuing ™~

LAY IR IRERTI A SRy o & i Vs st | . Authorlty.

28-09-2022 27-09-2023 28-09-2022 2000 INR New State Licensing
Authority

28-09-2023 27-09-2024 13-09-2023 2000 INR Renewal State Licensing
Authority

Suspension History
A T L e ¥ SRR, it AR AN BN A il y
i SNo TS A [SERE A5, History, - it [0 S Dateth i

N/A

Current Status of License: License Issued

Note:

1. Application for renewal of License can be filed as earty as 180 days prior to expiry date of License.
You can file application for renewal or modification of License by login into FSSAI's Food Safety

Compliance System(https://foscos.fssai.gov.in) with your user id and password or call us at 1800112100
for any clarification.

2. FSSAI vide order number 15(31)2020/FosCoS/RCD/FSSAIpt1-Part(4) dated 11th January 2023 allowed
Instant Renewal of License / Registration.

3. FSSAI vide order number 15(31)2020/ FoSCoS/RCD/ FSSAI dated 29th October 2021 has allowed the
renewal of Licenses / Registration till 180 days of the expiry date subject to payment of penalty.

4. Modification* (If any) denotes the change in the Authority. Issuing Authority mentioned along with

Modification®* Is the Jjurisdictional Authority with effect from the date of Issuance of modified
license.

5%[;,4 sl lux Mg frit
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FoSTaC No:  Not Provided
-Person responsible fd!@“?’ﬁ!pﬁiﬂﬂljﬁpdlﬂms of license(The person must be same as mentioned

In Form IX as per FsS Regulations, 2011)65 52 e AR b P R tier s st
Name: SHAMBHU MAHATO Qualification: GRADUATION
Contact No: N/A Mobile No: 9830455398

Email-ID: mahatoshambhu145@gmail.com
Address : 4/5 CHANDMANI GHAT, RISHI BANKIM CHANDRA ROAD, P.O. & P.S.- HOWRAH

State: West Bengal District: Howrah
Pin Code: 71110 Photo Id Card: Aadhar Card
Photo Id No: 661805334428 Photo Id Expiry Date: N/A

Place / ®rm: Howrah Designated Officer

Issued On / Rt 13-09-2023 (Renewal License)

Note: Any change In above details shall be Immediately communicated to authorities. You can apply
for modification of license for updation of details without any cost through Food Safety Compliance

System (https://foscos fssal.gov.in)

N ‘ s
<gzﬁfﬁyul’l{ L ("ﬁ: /’fl"( ~
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Non-Form C Annexure
J Government of West Bengal
Department of Health and Family Welfare |
S‘S‘a Food Safety and Standards Authority of India o
License under FSS Act, 2006 o
S ¥ / License Number:  12822008000458
LPerson in charga of operations &+ .. . i i EREMIDNERIIC T, [
Name: SHAMBHU MANATO Qualification: GRADUATION
Contact No:  N/A Mobile No: 9830455398
Email-ID: mahatoshambhu‘lAS@gmail.com
Address:  4/5 CHANDMANI GHAT, RISHI BANKIM CHANDRA ROAD, P.0. & P.S.- HOWRAH
State: West Bengal District: Howrah
Pin Code: 711101 Photo Id Card: Aadhar Card
Photo Id No: 661805334428 Photo Id Expiry Date: N/A
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Work Order (Installation Of ETP System )

( Effluent Treatment Plant(ETP)

Vendor Name : ECO PROTECT SERVICES
-Vendor Address : Ganganagar, Scout Para, Kolkata - 700132
Phone :8981359833/7003438213
Order Date £ 21/10/2023
lnvc:ice no : PWA/EPS/01/23-2024
T Mmailig oy TowcliB2@gi

This has reference to your quotation / negotiation you had with us in respect of above mentioned work .
We are pleased to issue this purchase order in your favor for the same as per the terms and conditions

appended below / attached herewith.

Order Details

Installation of the ETP of 10 KLD at our primises.
Total Amount — 1,50,000/- (Excluding 18 % GST)

BRANCH — Madhyamgram .
Bank Details : A/C No- 570002010016036 (UNION BANK OF INDIA) IFSC — UBIN0S557005

1.

- The above approved rates are inclusive of all statutory tax & bill will named PORTERS

WELFARE ASSOCIATION, 4/5,Rishi Bankimchandra Road, Howrah, West Bengal —

711101

e b Wi heste

T NS e T ey
R R
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2

s

RF,T Ne Date.

Payment Terms:-

1 60% is to be made as an advance along with Work order.
2 30% Payment is to be made by materials dispatch.
3 10% payment is to be made by water report and commissioning.

Sambhu Mahato 4 Accepted

-~ 9477213513 Seal & signature of quoted

431
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HOWRAH MUNICIPAL CORPORATION

License Department
\ LE3ISANR Certificate Of Enlistment for the year. 20232024

CENo '
' M/S PORTERS WELFARE ASSOCIATION ' [ /4 i [ﬂf/] lla //"
| Name of the Proprietor/Partner/ Director(s) / Karta/ Manager: ')% o e l
| PORTERS WELFARE ASSOCIATION (SAMBHU MAHATO).
| Street Name: RISHI BANKIMCHANDRA ROAD
Nature of Trade: Seller General (Cat-1)

T F‘*W e T .

| Sub-Category: FOOD ITEM
|
| Book No ReceiptNo | Ward | Holding No Tssue Dt License No [ Current D
0 0 W | 4/5 CHAND MANI GHAT, 26/04/2023 HMC/W14/158927/23 | 26/04/2023
‘ FEES & CHARGES UNDER THE FOLLOWING SECTIONS OF THE HMC ACT 1980
g st No | Secton | T ool vear | Amounts(s] | _Touwl(RS]
.‘ (! U/s 102 1 Fees for Certificate of Enlistment 1 500.00 500.00
E Lz VIS 7A Fees for Specific Services ) 000 000
'3 U/s 190 Fees for keeping/stonng in wareh godown,transport.factonies,workshop 0.0 0oo
Ll U/S 24PFA Fees for sclling edible oil foods.ghee etc(Food License) i 000! 000
: 15 U/S192AB Fees for eating house.restauranthotelbakery,water/ice factory 000l 0.00
, iLs urs193 Fees for theatre cinema.circus resort.ceremonial house 0.00 000
: ? U/5194C Power of commissioner to stop use of premises otherwise in conformity of license 0.00 0.0C
| 8 XUIS 196 Fees for Keeping open any private market . . 0.00 ‘L 00¢
' 9 T‘ UrS 197AB Fees for sale of meatbutcher shop.fish etc. 0u0 ! 00(
110 ‘1 U/S 200-201 Fees for License for sale of fish,poultry,flesh I 000, 00t
U ‘ U/s 206 Fees for keeping open any shop for retail sale of drug o.uo_l‘ 00
12 (U/s 110 Fees for tax on owner,possessor of such cerriage & animals | 000 i 0.0
13 | U/s5108/109 Fees for tax on carriage & animals ‘ 0060 ; GO0
4 U/s 191 Fees for establishing factory,workshop with power (Horse Power) l 000 r— vo
5 i Conservancy Fees ‘| " 0uo ue
| Total Arrear License Fees For 0 Year(s) ' ' T .
Tl Total Penalty ; 0t
i Processing Fees 1 50 (
‘T Adjustment Amount B _- i i _4 o -u:(
i Net Amount payable 5L i 5501
[ Rupees (In word) : Five Hundred And Fifty Rupees ===
PAY HMC DUES IN TIME TO AVOID EMBARRASMENT By order Gl
Last date of renewal without fine Valid Upto | Revenue su;
30-06-2024 31:03-2024 _:

This document is auto generated through computer system as per data submitted by applicant himsel{/herself respective department/agencies/institutions may venf*
documents/credentials from CE holders if so deem fit This receipt is 10 be treated as Payment Receipt cum Certificate of Enlistiment and vahid upto 31-03-2024
. Concerned Authorities/Agencies/Institutions can verily the validity of the receipt cum CE from HMC Web portal
If any unfair/illegal means had been adopted by or any knavery/wrong doing had been resorted to by the applicantfor obtaining C E, the C E holder shall be solely
liable/responsible for that, and would be liable for pr: tion and punishment under the IPC 1860 and/or any other law for the time being in lorce

e

NGO s certificate i grani oot any preudice e naet ot the Howran Munictpar Corporation
penalties already Jcufred or lon artcar dues &dor o o iabiliies under any other section of the Salti A
i) Cerntficate of such enlistnentor renewarthoree - .Lenlve the holder from any hability to take out amyieeo

this act or any other Jaw for the ime being inforee
boogr 10 ) U NBPCB & Fire Dept . Gavt. of West Beng b

. '
U he hoe et b nabie s kst
cmma ~bhaldl ha traatod ac cancesllesed yney s e



433

79

(!
(1

P
L
A

WEST BENGAL POLLUTION CONTROL BOARD
Paribesh Bhawan, 104, Block - LA, Sector 111, Salt Lake
Kolkata - 700 098,INDIA; Ph 335 9088,& Fax: (0091) (33) 3358073

Application Form for Consent to Establish for Green Category Industries

Application for Consent to Establish for discharge of eMuent, under Scction 25 and Section 26 of Water (Prevention and

Control of Pollution) Act, 1974 and cmission/continuation of emission under Section 21 of the Air (Prevention and Control
of Pollution) Act, 1981.

Application No. : 3445546 Date of Submission : 21/02/2023
Category : GREEN

Industry Type : Hotels (up to 20 rooms and without boilers)

To From (Name and address of the unit)

The Member Sccretary PORTERS WELFARE ASSOCIATION

;(Ve’st Bengal Pollution Control Board 4/5 chand mani ghat, rishi bankim chandra road
olkata

[/We hereby apply for ‘Consent to Establish’ under [i] sub-section (2) of Section 25 and 26 of Water (Prevention &

- Control of Pollution) Act, 1974 and [ii] sub-section (2) of Scction 21 of the Air Water (Prevention & Control of
Pollution) Act, 1961 for the industrial plant owned by SAMBIIU MAHATO for its unit located at 4/5 chand mant
ghat, rishi bankim chandra road Tel No.-8777794833 Fax.-8777794833

I/'We hereby further declare that the information furnished below and is Appendices/Annexures are correct to the best
of my knowledge. /We hereby submit that in case of changc of status of any of the information provided a fresh
application shall be made as required under the provisions of the related Acts. I/We hereby undertake to furnish any
other information within seven days of it's being called for by the State Board. 1/We hereby agree to submit to the
West Bengal Pollution Control Board application for consent to operate one month béfore the commencement of the
unit.

I/We enclose herewith Challan of Rs.

deposited at Branch on in favour of West Bengal Pollution Control Board being the Consent to Establish application fee.

Industry Information

Shavndho. ;a/ifdr/[,
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Scale: Large Scale - (iross capital investment in Lakhs. :
No. of stafY: § 120000 )
(land, building, plant, machincry
excluding capital investment on
pollution control system)
(supported by affidavit, certificate from Charted
- Accountant or annual report)
Raw material(s): (attach additional sheet if requircd) Raw Material Name Quantity/day
| MAIDA, CHIRA, SALT,
BESAN ETC
Product(s) : (attach additional sheet if required) - Product/By Production Average
product Name Capacity(Per Production(Per
Month) Month)
HOTEL 100 Number 70 Number
SERVICES
FOOD ITEMS
M e Source Consumption I Quantity (KL/D) J
Industrial -
Domestic -
\SZa;silc lwall‘clr discharged through sewage treatment plant / No. of STP Type of STP Final
([ﬁkﬁhm i tedigihar Discharge | Capacity per | Discharge
ck the appropnate discharge places) day to/Final
point of
= disposal

Number and Capacity (KVA) of Diesel Generator(DG) Scts :

|
L

\ No. of DG sets Capacity of each DG sets | Height of the stack above | Height of the DG room
DG sets

L
, Noise pollution control measures

[ Acoustic enclosure/acoustic treatment of DG room Exhaust mufllet

Appropriate acoustic enclosure and stack with specified chimny height will be installed for the proposed DG sel(s) as
prescribed in the Gazetter Notifications of Ministry of Environment and Forest, Govemment of India dated 17 May,
2002 and 25 September, 2000.

I hereby declare that all information provided herewith arc true and the gross capital investment mentioned are based
on Detailed Project Report / Certificate of a Chartered Accountant and I shall be solely responsible for submission of
duly filled in and signed hard copies of the application form and all related documents mentioned below within 3
months of issuance of the electronic form of the NOC for Consent to Establish the proposed unit by the Board failing
which the Board shall be at it’s discretion to revoke the NOC without showing any reason or intimation

Appropriate document as proof of deposition of consent application fee
Undertaking/Affidavi/Annual Report/Certificate from a Chartered Accountant
Additional sheet against Raw material and Quantity (If required)

Additional sheet against Product and Quantity (If required) gy / )
1Grvh it /4

Additional sheet against Wastewater treatment facility (If required)

wh W -
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Additional sheet against Air emission sources (If required)
Additional sheet against Air pollution control devices (If required)

Name of applicant : SAMBHU MAHATO

Designation : PROPRIETOR

Scal of the Company Signature of the applicant
Address of applicant : 4/5 chand mani ghat, rishi bankim  Contact Tel. no. of the applicant : -8777794833 J

chandra road

Notes: =>  All enclosures, documents and analysis reports of Board’s recognised laboratories must be signed/
countersigned by the applicant with official scal.
=>  All subsequent correction in the application form and enclosures should be si gned by the applicant or
any person authorised by the applicant,
=>

The form is to be filled preferably in by typewriting or legible hand writing.

LS/‘//C\THL d/\ |
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Prodcontroi {india) Private Limited"

X INSPECTION ¢ SAMPLING [ X 2 SURVEY ¢ ANALYSIS
AnISO 17025 INABL) Acaredilnd Laboiatary = An 1SO 9001 Cenlified Inspection Orgonizalion
2 ANn1SO22000:2018Certified Organization ¢ ¢
6438, Block ‘O’, 1" Floor, New Alipore, Kolkota - 700 053, West Bengal, INDIA
E-moail : odmin@prodconirol.com, kol@prodcontrol.com, Web : www.prodcontrol.com
< Tel : 491 033 3554 0505 ¢ ¢ fssoi Regd. No. : 22819040000482 ¢

Tasved to M/s PORTFRS WELFARF ASSOCIATION
[ Address 4/3, CHANDMANI GHAT RISHI BANKIM
CHANDRA ROAD, P.O & P HOWRAH,
DIST HOWRAH, PIN: 711101
Date of collection of sample 09.10.2023
Date of start of azalysis 10.10.223
Date of completion of test  12.10.2023

= Sample description WATER
: Report mo PCL/NN/2023-24/ K2728 dated 10.10.2023
5 Sample collected by LAB REPRESENTATIVE (G KARMAKAR) TC7415
E
; TEST FINDINGS:
F Norms as per
‘ St Test Parameters Test Method Unit 15:10500,2012 Results
s No 24 Revision
oleptic and Physical Parameters AL PL
[ 1 | Colour, Max 15:3025-1983 (Part4) Hazen 5 15 1.01
! 2 | Odour 15:3025-1983 (Part-5) Agreeable | Agrecable | Agreeable
[ 3 | pH Value APHA 231d Edition 4500 H'B 6585 No 752
_ Relaxation
' 4 | Taste 1S:3025-1984 (Pan-8) Agreeabls | Agreeable | Aoreeable
S | Turbidity Max APHA 23rd Edition,2130 B NTU 1 5 0.1
; 6 | Total Dissolved Solids, APHA 23rd Edition, 2540C mg/] 500 2000 98
1 As TDS Max
‘ General Parameters
‘ 7 | Calctum as Ca APHA 22rd Editicn2500CaB | mg/l 75 20 18
t 8 | Chloride as C1 APHA 23rd Edition 4500-C1-B mg/1 250 1000 104
; 9 | lronas Fe APHA 23rd Edition3500FeB | mg/l 10 No
E Relaxation 0.246
10 | Magnesium as Mg APHA 23rd Edition 3500 Mg B mg/1 30 100 78
11 | Sulphide as HyS APHA 20~ Edntion 4500 5:B mg/l 005 No
Relaxation 0.01
12 | Tetal Alkalinity ss 15:3025(Pant-23)- 1986 mgJ/l 200 &0 2
CaCOs
: 13 | Total hardness as CaCos APHA 23rd Edition 2340C mg/\ 200 600 42
5 14 | Sulphate as Soq 15:3025(Part-24)- 1986 mg/l 200 400 404
| 15 | Zinc as Zn APHA 22~ Edition 3111B mg/1 s 15 1084
16 | CopperasCu APHA 22~ Edition 3111B mg/1 0.05 15 0.006
Parameters Conceming Toxic Substances
1| Total Arsenic as As APHA 23rd Edition 3114C mg/1 on No
| Relaxation <001
! Bacteriological Quality of Drinking Water
All Water Intended for drinking
SL Test Parameters Requirements Results
No.
1 E.Coli or thermo tolerant Coliform bacteria | Shall not be detectable in any 100 ml sample | NOT DETECTED
2 Total Coliform bacteria Shall not be detectable in any 100 ml sample 'NOT DETECTED

Noie: 1. AL - Acarptable Limit, 2. PL- Permissible Limit b

Chemically: Satisfactory for above mentioned Patameters.
Blologically: Satisfactory for above mentioned Parameters.

THE TESTED SAMPLE QUALIFIES TO THE REQUIREMENT AS PER IS 10500: 2012 AND IS FOUND TO BE
HUMAN CONSUMPTION SO

[)2’/4’“”/[/ w 74/{ Q% For Prodc:

o~

s &mited to the excercise of dus car ard . TS cerificate doss Nk howevar. eteass vencors or Soyers rem B comractual coAgaon
Regd. Office : Kongu Bulding, 15t Floor, No. 16, Indira Nagar, Nafampalayam Road, Kavundampalayam, Colmboore - 641 030, INDIA

— - oo bl
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—A>  R.V.BRIGGS & €O, PRIVATE LTD.

! N/ ANALYTICAL CONSL.. TING & TECHNICAL CHEMISTS
| \CHEERTY,

(AN ISO 9001:2015 & ISO 45001: 2018 CERTIFIED COMPANY)
: S TAHER MANSION, 15T FLOOR
9, BENTINCK STREET, KOLKATA - 700 001
Phone : (033) 4044-3380/3381/3382 /3383, Fax : 33 22|48-0447
E-mail : rvbriggs.kolkoto@gmail.com. Website : www.rvbriggs.com
CIN:us) 109WB1931PTC007007

TEST REPORT
No. E(D)/23-2471 118 ‘Date: 06 November 2023 Page 1 of 1
Issued 10 * M/s. JOY MAA TARA HINDU HOTEL
. 4/5 Risi Bankim Chandra Road, Opp Howrah Statjon
= Your Ref. No. * E.mail dtd.02.] 1.2023
| Description of Sample Effluent
i Collection Source ETP Outlet
r Sample Carried out by Mr. B.Madhu
| Sampling Plan : RVB/FM/45 Parameter Tested:
Sample Drawn by us on ¢ 02.11.2023 at 1.40 P.M. PH. TSS, 0 & G. BOD, Cop
Analysis completed on :06.11.2023
Sample collection Procedure © APHA 24th Editjon 1060
Mode of Sampling Grab

Environmental condition during sampling : Temperature:29°C,
T

EST FINDINGS:
\

Transported in Jce box, Cold chain maintained

Limit as per
Environmental
Sl . Protection Act, MOE
No. Test Parameters - Test Method Unit | Results & F for EMuent
, discharged into Inland
. surface water
p—y " — \\
I [pH Value APHA 24th edition-4500H+5 6.8 5.5-90
2 |Total Suspended Solids (TSS) APHA 24th edition 2540D mg/| 28 100 (Max,)
— —_—
3 |Oil & Grease (0&G) APHA 24th edition 5520B mg/l 38 10 (Max.)
. . d *\.\
4. |Piochemical Oxygen Deman 1S.3025 (Part~44) - 1993 | ey [ 59 30 (Max.)
for 3 days at 27°C (BOD)
5 |Chemical Oxygen Demand (COoD) APHA 24th edition 52208 mg/l 100 250 (Max.)
J\g\
Remarks on Test Report ;

The above mentioned sample of effluent compl;

- END OF TEST REPQRT:. .
L ] M
Report Verified by ’ (Dr.R. KARIM)
B (J. Das) gm/f/’ o /L{[’/La76 Technical Manager
. _ . Authorised Signatory

* The test report shall not be reproduced. excent in full withe s

~
: .
MIFMHAR a2
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West Bengal Fire & Emergency Services

CERTIFICATE
To Whom it may concern

No- 4/5 Rishi Bamkimchandra Road , Howrah Howrah Pincode- 711101 on the basis of the Self-Declaration submited by
the Applicant/ Owner/ Occupier/ Company/ LLP/ Trust/ Society etc. in Form No Form2 being covered under the Govt.
Notification No. 1961/FES/O/C-1/MISC-08/2023 Dated 05/03/2024, for the following occupancy.

1.Type of occupancy: Hotels (Non Star Category, standalone)
2. Sub-type: Residential A-5

3.Height of the Building: 3

4 Area of occupancy: 75.5

5.Validity date: 17-Nov-2025

6.Next date of renewal: 18-Oct-2025 onwards

This certificate is auto-generated on the strength of Self-Declaration duly signed and uploaded by the applicant and it
Hispenses with the Fire Safety Certificate (FSC) as required under section 11C of the West Bengal Fire Services Act, 1950
being small business entity and/or falling in the low risk category as stated above.

The Applicant shall have to maintain all the Fire Prevention and Safety Measures in good repair and in efficient condition at
all time, as mentioned in his/her Self-Declaration and he/she will remain fully responsible for maintaining and operating the
same, failing which the Department of West Bengal Fire & Emergency Services has all liberty to take any legal action agains
the Applicant as per the provisions as laid down in the West Bengal Fire Services Act, 1950 with up to date amendments.

The Departmental officers will have the right to inspect anytime to see that the contents of self certification are true. For
submission of any false information or wrong credentials in the submitted declaration, this Certificate on Fire Safety will
deemed to be treated as cancelled and the Department of West Bengal Fire & Emergency Services may initiate legal action
against the Applicant as per the provisions as laid down in the West Bengal Fire Service Act, 1950 with up to date
amendments. The validity of this self-certification is for one year only and uploading of a fresh and updated self certification
is needed at least one month before the expiry of validity of existing self certification.

Disclaimer: This document is auto-generated through Computer system as per data submitted by the applicant himself in
online procedure. Respective Department / Authority / Institution / Office may verify the documents/certificates from the CE

holder, if so deem fit.

T T,

This Certificate on Fire Safety is electronically auto-generated in favour of Messrs Porters Welfare Association, with
Aadhar No 445682170810 of Company/ LLP/ Trust/ Society etc A with PAN AABAH2246P Address Ward No-14 , Holding

The authenticity of this document can be verified by accessing the URL: edistrict.wb.gov.in and then clicking on the Third -
Party Certificate Verification' link and keying in Unique Number : 211922406300001234 BT
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From: Malabika RoyDey <mrdey@redifmail com> on Thu, 16 Jan 2025 16.20.12
To "subhasdaita® <subhasdatiaiired fimai com>, “anamikadastwan” <anamikadast wariredifimail com>_ “amrilalegal® <amritalegal @gmall.com>,
“subhoadvocate” <subho advocalefigmal com>, dpnjnghshOi@gmad com, dpnjnghshDgmail.com, poushali_b@yshoo.com, poushall_b@yahoo
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Re: Case No. OA- 104 of 2023
Subhas Dutin
Versus
The State of Weat Bengal & Ors.

Dear Sirfa),
Kinadly find enclosed copy of the Interlocutory Application in the abiove mentioned Original Application along with all annexure for you
information, knowledge and perusal

Encloasd as above

hitps:/fSmail.rediff.com/ajaxprism/container?angular=1&els=e31e15fcc40190222e 1104 7c8 1003a008user_size=1#readMaillSent_messages@173702... n
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RN ZONE RENCH, KOLKATA
1, A. Na. of 2025/€2
{Arising out of ORIGINAL APPLICATION NO, 104/2023/EZ)
in The Matter of;
M-s Anna Hotel.pdf
35 pages - 8.1 MB - PDF /4
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1. A. No. of 2025/E2
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in The Matter of:
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33 pages * 8.8 MB * PDF S
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1. A, Na. of 2025/€2
(Arising out of ORIGINAL APPLICATION NO. 104/2023/E2)

Gupta.pdf
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¢ GENERALSE
©MR. SHANGHL

VAKALATNAMA

In The High Court at Calcutta

District:

> . 20ne Pe riminal Revisional
Be/br? The Nat'onal Green Tribunal (%ns.gptctﬁm Writ c:'fﬂl\c i

Appellate Jurisdiction

i T A me °of 0025 /ey
-Awsma put pf owqiml, Application mo! 104 /20‘1&/ Er

)
M Howrmb Station Porten Welfare {Appeumt

ASsociatian_

quéh‘/A ;_D%Hq ‘2 0’5 Respondent

Opposite Party
Vakalatnama on behalf of .

Known all men by these presents that by Vakalatnama, 1/We appoint the Advocates
noted below or any one of them my /our lawful Advocate or Advocates for filing the
memorandum or appeal or petition/of entering appearance in the above matter for
appearing, conducting and arguing the same for depositing or withdrawing any
money in connection there with for moving the Court in any matter connected
therewith, for preparing the paper book in the case and for putting in papers,
petitions etc. On my/our behalf for filing, taking back any documents for
withdrawing suits or appeals or petitions with permission to institute fresh suit etc.
For signing and filing petitions of compromise in connection with the said matter and
for taking copies of paper from the Record and I /We further say that any act done
by my/our said Advocate or Advocates or by any one of them after accepting this
Vakalatnama, shall be considered as my/our own true and lawful act. And I/We
further hereby agree and undertake to pay the said Advocates his or their fees as
settled and all others sums that may be necessary to carry out the requisition of the
Court and otherwise to enable the said Advocates to conduct the case properly.

Failing which the said Advocates after notice to me/us will be at liberty to withdraw
from further conducting the case.

In witness where of I/we sign and execute this Vakalatnama on this the

AU day of _ \Jane vy , 2024
Name of the Advocates

f}\'kﬁ,’\f\,j&;‘ﬁﬁpema%(mdr

Ewmail N ﬁw\zh«q@ :
Phsw wo: 905162 120

Envolmenk vol wib[a17 [48
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL EASTERN ZONg
BENCH, KOLKATA

I.A.No. of 2025/EZ

(Arising  out of  ORIGINAL
APPLICATION NO. 104/2023/EZ)

In The Matter of:
M/s Howrah Station Porters

Welfare Association
... Applicant

Versus
Subhas Datta & Ors.
... Respondents

INTERLOCUTORY  APPLICATION
ON BEHALF OF THE APPLICANT

Filed by

MALABIKA ROY DEY
Advocate

For The Applicant

Email: mrdey@rediffmail.com

(M): 9051634204
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